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CUSTOMS,EXCISE & SERVICETAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM,NEW DELHI-110066

Dated:02/01/2018

. Bench wise statement showing pend_ency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/01/2018 is
circulated for information.

It is worth mentioning that the appeal pendency of
74942 on 01/12i2017 has come down to 73914 as on
01/01/2018.

It is to mention that Hon'ble President has disposed of
228 appeals out of total disposal of 2574 appeals during the
month.

Deputy Registrar.

Copy to:-

1.SPS to Hon'ble President, CESTAT for information please
2.AII Hon'ble Members, CESTAT including Regional Benchs for information please.
3.S.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.
4.Member (Review),CBEC, North Block, New Delhi.
S.The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue, North
.Block, New Delhi. _
6.PS to Registrar/DRs/Ali A.Rs including Regional Benches.

?omputer Section for uploading on website



Montblv Disposal Statement of Hon'ble President/Members

Decemoer,2017

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 162 (+36 Kolkata + 30 Mumbai) = 228

B.RAVICHANDRAN 145(+33 Chennai)=178

S.K.MOHANTY 68

V.PADMANABHAN 22(+302 Bangalore)=324

Total 522(lnclusive of A.J. M(J)-125)

MUMBAI BENCH

NAME APPEAL DISPOSED

RAMESH NAIR 182

RAJU 66

CJ MATHEW 150

D.N.PANDA 44

Total 649{lnclusive of Hon'ble President 30, AW.
M{J)-l13 & D.S. M{T)-7 & M.V.R M(J)-57)

CHENNAI BENCH

NAME APPEAL DISPOSED
MADHU MOHAN DAMODAR 154
ARCHNA WADHWA 108{+113·Mumbai)=221
SULEKHABEEVICS 134
Total 429{lnclusive of B.Ravi. M{T)-33)

--- ..-~- ...- .

I(OLKATA BENCH
.--------_------_. __ - _-,-.- -,

NAME APPEAL DISPOSED
P.K.CHOUDHARY 49
Total 116{1nclusive of Hon'ble President-36 &

~--,----.
D.M.Mishra M(J)-29 & D.S.-2)

AHMADABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 183{+29 Kolkata)=212

" '

Total 183 ,

BANGLOREBENCH

NAME APPEAL DISPOSED
5.5. GARG 121J
Total 426{lnclusive ofV.P. M{T)-302)

CHANDIGARH BENCH

NAME APPEAL DISPOSED

ASHOK JINDAL 24{+125 Delhi)=149

DEVENDERSINGH 35{+2 Kolkata)=37

Total 59
HYDERABAD BENCH

M.V.RAVINDARAN 7(+57 Mumbai)=64
NAME APPEAL DISPOSED

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL G. SHAKKARWAR 55
ANIL CHOUDHARY 81(+7 Mumbai)=88
Total 183(lnclusive of 47 matters disposed in the

past month)
Total Disposal: -2574*



Pendency statement of single member cases as on 01/01/2018

SI.No. Bench No. of SM case No. of total cases

1 Delhi 366 4022

2 Mumbai 260 12806

3 Kolkata 279 7927

4 Chennai 269 11318

5 Bangalore 320 9464

6 Ahmadabad 330 11108

7 Allahabad 320 4312

8 Chandigarh 141 7204

9 Hyderabad 198 5753

Total 2483 73914



CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposaland Institutionforthemonth ofDecember 2017

OpeningBalance Fresh Institution/ Disposal
Restored/
Remanded

Pendency

DELHI 4375 169 522 4022
MUMBAI 13109 346 649 12806KOLKATA 7865 178 116 7927
CHENNAI 11441 306 429 11318
BANGALORE 9745 145 426 9464
AHMEDABAD 11125 166 183 11108
ALLAHABAD 4473 22 183 4312
CHANDIGARH 7162 101 59 7204
HYDERABAD 5647 113 7 5753
TOTAL 74942 1546 2574 73914



STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS INCESTAT,AS ON 01.01.2018.

YEARS DELHI MUMBAI KOLKA CHENN BANG. AHMEC ALLBD CHD HYD
1998

1999 3

2000

2001

2002

2003 1

2004 11 2 2

2005 3 5 3 5 3 3 3

2006 3 31 11 19 5 13

'"

2007 20 65 28 21 71 8 16 51

2008 12 135 258 10 261 42 42 100 175

2009 17 655 671 79 569 539 117 281 420

2010 79 939 429 447 607 870 190 732 379

2011 155 852 722 726 669 825 296 610 442

2012 180 1101 623 853 924 872 631 581 641

2013 302 1306 717 1546 922 1632 435 926 644

2014 .627 1532 780 1787 1361 1743 548 1628 618

2015 597 1564 760 1848 1156 1370 579 847 478

2016 764 2147 1295 1922 1499 1523 869 633 816

2017 1252 2472 1644 2065 1398 1681 581 799 1140

TOTAL 4022 12806 7927 11318 9464 11108 4312 7204 5753



MONTHL Y STATEMENT FOR THE MONTH OF DECEMBER 2017 AS ON 01.01.2018

RECEIVED FROMOPENING BALANCE FRESH INSTITUTION APPEAL RESTORED
OTHER BENCHES

EXCISE CUSTOMS S.TAX GOLD AD TOTAL STAY EXCI~E CUSTOMS S.TAX Gold AD TOTAL STAY EXCISE CUSTO S.TAX Gojd AD TOTAL STAY EXCISE CUSTO S.TAX AD TOTAL STAYDELHI 1529 201 2620 a 25 4375 135 79 31 54 a 12 176 8 ~ 16 8 a a 32 a 6 2 4 a 12 a
MUMBAI 5777 4712 2620 a a 13109 14 97 145 103 a a 345 37 a a 0 0 0 0 0 0 0 1 0 1 0

KOLKATA 3370 1489 3006 0 0 7865 370 66 78 34 0 0 178 34 0 0 0 0 0 a 0 a a a 0 0 a
CHENNAI 3282 2809 5348 2 0 11441 31 62 110 134 0 0 306 0 0 0 0 0 0 0 0 0 0 a 0 0 0

BANGAlOR 2525 1608 5612 0 0 9745 39 64 7 71 0 0 142 1 3 0 0 0 0 3 0 0 0 0 0 0 0

AHMEDABA 5211 2313 3601 0 0 11125 9 92 11 59 0 0 162 8 2 0 2 0 0 4 0 0 0 0 0 0 0

ALLAHAB~ 2190 583 1700 0 0 4473 27 5 0 12 0 0 17 1 0 0 0 a 0 0 0 1 3 1 0 5 9

CHANDIGAR 5023 414 1725 0 0 7162 0 45 2 41 0 0 88 0 0 0 J 0 0 0 0 7 0 6 0 13 0

HYDERAB~ 1808 765 3074 0 0 5647 6 44 7 62 0 0 113 0 0 0 I) 0 0 0 0 0 0 0 0 0 0

TOTAL 30715 14894 29306 2 25 74942 631 554 391 570 0 12 1527 89 13 16 10 0 0 39 0 14 5 12 0 31 9

TOTAL

1 Sanctionedstrength of the Members IS 33 andworking strength IS 19ason 01.12.2017
2 Figuresmay be consideredastentative and subject to further verificatio 1.

3 Members on leaveduring the month of December2017 for 681/2 no. of daysasunder.
1 Hon'ble Mr. Justice(Dr.) SatishChandra,President 1 15 Sh.c.r.Mathews,Member(Technical)

Note:

2 Mrs. ArchanaWadhwa, Member (Judicial)
3 Sh.M.V.Ravindran, Member (Judicial)
4 Sh.D.N.Panda, Member (Judicial)
5 Sh.AshokJindal,Member(Judicial))
6 Dr. D.M. Mishra, Member (Judicial)
7 Sh.Ani! Choudhary,Member(Judicial)
8 Sh.S.K.Mohanty, Member (Judicial)
9 5h. RameshNair, Member (Judicial)

10 Ms.SulekhaBeevi('5., Member(Judicial)
11 5hri 5.S.Garg,Member (Judicial)
12 Sh.P.K.Choudhary,Member (Judicial)
13 5h.B.Ravichandran,Member (Technical)
14 5h. Raju,Member(Technical)

Nil
12
2
1
2
7
4
2
5
4

NIL
NIL
3

3
6

51/2
6
5

16 Sh.V. Padmanabhan,Member(Technical)
17 Sh.M.M. Damodhar, MemberiTechnical)
18 Sh.Anil G.Shakkarwar,Member(Technical)
19 Sh.Devender Singh,Member(Technical)



TRANSFER TO
OTHER BENCHES DISPOSAL CLOSING BALANCE

EXCISE CUSTOMS S.TAX AD TOTAL STAY EXCISE CUSTOMS S.TAX gold ,0.0 TOTAL STAY EXCISE CUSTOMS S.TAX Gold AD TOTAL STAY

26 15 10 0 51 0 252 65 184 0 21 522 10 1344 170 2492 0 16 4022 133

0 0 9 0 0 0 396 191 62 0 [ 649 0 5478 4666 2662 0 0 12806 51

0 0 '0 0 0 0 61 25 30 0 C' 116 0 3375 1542 3010 0 0 7927 404

0 0 0 0 0 0 81 169 179 0 0 429 2 3263 2750 5303 2 0 1131E: 29

0 0 0 0 0 0 115 103 208 0 0 426 12 2477 1512 5475 0 0 9464 28

0 0 0 0 0 0 127 20 36 0 0 183 1 5178 2304 3626 0 0 11108 16

0 0 0 0 0 0 125 12 46 0 a 183 25 2071 574 1667 0 a 4312 12

0 0 a 0 0 0 38 9 12 0 C 59 0 5037 407 1760 0 0 7204 0

0 0 0 0 0 0 6 0 1 0 C 7 0 1846 772 3135 0 0 5753 6

26 15 10 0 51 0 1201 594 758 0 21 2574 50 30069 14697 29130 2 16 73914 679

(Bineesh Kumar)
Deputy Registrar.


